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None present for the petitioner,

We have psruzsd the MJF, The M.P, iz allowed,
The counsel for the auplicant is dirscted to file
the awended 04, within 2 weeks. & copy of the
awerndsd 0,3, may therssfter e fznt toc the reswon-
dznts who ray if 3o chooses file reply within 4
weeks on recsipt of the awendsd 0.2, with 3 copy
to the ooansel for ths applicant, Put us baziore
the D.R(T) on 21,7.93,

The M,P, ztands disoosed

of.

?L_ﬁ~)p

(B.B,Mzh=jan)
Marber (&

(D.L.Mehiza)
Vice Chairi@n.

VU\‘ le  2ols 4, 2oué —

Boke

d-s—x .

_—




